Cost of Clearing Drains Clause

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of
the Policy and endorsed hereon, that this Policy extends to cover any expense necessarily
incurred by the Insured in the clearing of drains within the surrounding premises within 500
meters of Insured premises as a consequence of property insured by this policy being destroyed
or damaged by fire or by any other perils hereby insured against.

The indemnity provided herein shall be subject to the limit of indemnity as specified in The
Schedule.



